service and presently working as

give herein belo

Declaration of Assets and Liabilities
Yearlss o A e

2024

i

I,C—HMDQESHW@.E son/daughter/wife ofﬁlmkﬁ!{ﬂﬂéﬂf '

years,

myself, my spouse and dependants*:

w the details of the assets (immovable, movable, bank b

belonging to GKHMYIDH‘?NS%HQ,VM
ONDER_ BECRPTARY.....coucvvuseunsssisssssassasseess

alance, etc.) of

Exchange in respect of listed companies and as per books in the cas

companies should be given.
* Dependant here means a person-substantially dep
employee.

-

A Details of movable assets , :
(Assets in joint name indicating the extent of joint ownership will also have to be
* given) s ' ‘
Sr. béscfiption Self Spouse Dependan Dependant- Depem:laal'-la
No. Name(S) t-1 2 t-3
Name Name Etc. Name
(i) | Cash I
(i) | Deposits in anT poTnE |
. " e
Banks, Financial [— 21 |
Institutions And |&3+ -8, 86, G‘({fpr '
Non-Banking Lot
Financial !
2iP- £ 6o 0™ .
Companies . L
(iil) | Bonds, ]
Debentures and
Shares In !
companies
(iv) | Other financial Lle PREMIYM ;
institutions, : |
NSS, Postal e 89| — ‘
Savings, LIC e, 1319 - I
Policies, etc
@, abgr],- i
(v) | Motor Vehicles | g/ke - pulean P &
(details of 2 g ‘o
make, etc.) - BRD/eM-~ 41 Qewntp T
2 .2r.0 FF- TR[78 oF
(vi) | Jewellery (give : |
details of
weight and 25 - il [
value - .
) Ped G LIV :
vii ik
(vii) | Other assets, ™
such as values 4
of claims / FREEZ- l
interests ]
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

e of non listed

endent on the income of the




B. ils o Vable ass
[Note: Properties in Jjoint ownership indicating the extent of joint ownership wiii
also have to be indicated) : - .

: E Description

Agricultura] Land
- Location(s)

- Survey Number(s)
- Extent (Tota)
measurementJ
-Current market valye
Ncn-Agricuiturai Land
- Location(s)

= Survey Number(s)

- Extent (Total
measurement)

3 market vajye
Buildings ( Commercja)
and residentiai)
Location(s)
= Survey /door
Number(s)
= Extent (Total
measurement)
= Current market
value

partments,

Houses /A
etc.

= Location(s)

= Survey /doar
Number(s)

- Extent (Totaj
measurement)
- Current Mmarket
value

s (such as
rest in

T

Name g addres
Finaneia| Instityt
Deartme
i) Loans from Banks i

(i1) Loans from financia]

institutions ;

(iii) Government Dues:

(a) dues to departments

deaiing with government

acc MMmodation

0 dEpartm,ents

dealing with Supply of
eiectricity :




(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

(f) Other dues, if any

(®)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

[Tewe fora Merediing ¢ o charthe.

Erimeberold proar_2922 ~24

ey —
1PTarD « ADN PR -1019 U]

(ii) Wealth Tax [Also
indicate the assessment

_| year upto which Wealth

Tax return filed.]

(iii) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

C. Personal Detail

GPF/CPF/PRAN No. :- L p—;;/ RLY) - 2] 4—
Gender - I—_ﬂ__' (M/F)
Date of Birth -
' Ple ol 0 )9 (6 | | wommmm
Class/Grou -
i A& | weo
Cadre Te L&dmfﬂ?’mﬂ MN, Gm_: pé_’m J
(Full Name e.g. B.A.S.-Bihar Administrative Service,
’ B.S.S.- Bihar Secretariat Service etc,)
Home District = Vs s

I hereby declare

kkaowledge and belief.

Date:...[3/. z/.zo.zs‘

that the above details are true to the best of my

BNEEIPE i s S A s e
By’

Blame of EMmDIOYER: issisrisiiismrmssesoruivssasnsinte

Designation;. UNRER,. SELRETHRY. .....
Department: REHAZ, YIDA#, 29804, PR7rd-~

~—

eI
e




< T

r.".

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
‘in prescribed format.




